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Andhra Pradesh Co-Operative Societies (Amendment) Act,
1985

21 of 1985

An Act further to amend the Andhra Pradesh Co-operative Societies
Act, 1964. Be it enacted by Legislative Assembly of the State of
Andhra Pradesh in the Thirty-sixth Year of the Republic of India as
follows:-

1. Short Title And Commencement :-

(1) This Act may be called the Andhra Pradesh Co-operative
Societies (Amendment) Act, 1985.
(2) Sub-section (2) of Section 13 shall be deemed to have come
into force on the 1st September, 1984 sub-section (4) of new
Section 21-AA inserted by Section 10, 16, 21 and 26 shall be
deemed to have come into force on the 3rd June, 1985 and the
remaining provisions of this Act, shall be deemed to have come into
force on the 22nd April, 1985.

2. Section 2 :-

Section 2 to 35 - Section 2 to Section 35
(These Amendments are carried out in the main Act, 1964 in the
appropriate places).

3. Section 3 :-

4. Section 4 :-

5. Section 5 :-

6. Section 6 :-

7. Section 7 :-

8. Section 8 :-

9. Section 9 :-

10. Section 10 :-

11. Section 11 :-

12. Section 12 :-

13. Section 13 :-



14. Section 14 :-

15. Section 15 :-

16. Section 16 :-

17. Section 17 :-

18. Section 18 :-

19. Section 19 :-

20. Section 20 :-

21. Section 21 :-

22. Section 22 :-

23. Section 23 :-

24. Section 24 :-

25. Section 25 :-

26. Section 26 :-

27. Section 27 :-

28. Section 28 :-

29. Section 29 :-

30. Section 30 :-

31. Section 31 :-

32. Section 32 :-

33. Section 33 :-

34. Section 34 :-

35. Section 35 :-

36. Omitted :-

[Omitted by A.P. Act 2 of 1991].

37. Repeal Of Ordinance No. 7 Of 1985 And Ordinance No. 8
Of 1985 :-

The Andhra Pradesh Co-operative Societies (Second Amendment)



Ordinance, 1985 and the Andhra Pradesh Co-operative Societies
(Third Amendment) Ordinance, 1985 are hereby repealed.


